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Following is proposed under the Mission:—

® To create an enabling policy frame work along with the State Governments
for the deployment of 5,000 MW of small hydro projects by 2022 and a

platform for long term sustainable growth m small hydro sector.

® FHncourage and enable all the States to participate n the National Mission
of Small Hydro for setting up new SHP projects, provide conducive policy

and institutional support for SHP projects by private sector.

® Evaluation of all existing Government sector small hydro projects with a
view to Renovate, Modernize and Upgrade (RMU) them, if required, to

improve efficiency and add capacity whereever possible.

® Develop new technologies and engineering solutions to set up low and ultra
low head (below 3m) small hydro projects on canals, dam outlets and water

outfall structures.

o Develop a network of water mills, individual household systems and micro
hydro projects in remote and rural areas and set up 5000 water mills/micro

hydro projects and establishing local mini grids.

® Undertake svstematic study to identify new small hydro potential sites on
existing (non-powered dam outlets, outfall structures, fall structures, pipe
lines), agricultural facilities, natural non-powered structures and hydro kinetic
flows.

The first phase would be for two years where policy issues conceming slow pace
of small hydro sector will be addressed. A capacity addition of 500 MW will be
targeted, State sector old small hydro projects would be reviewed and assessed and
DPR prepared for their RMU. The technology development work would be started
for low and ultra-low head canal based small hydro projects. Network to take up
water mills/individual systems and micro hydro projects in remote and rural areas
through entrepreneurs will be established and action to identify new potential sites

in the country would be mitiated.
{c) State-wise target has not been fixed.
Funds allocated to Panchayats

$2315. SHRI RAMDAS ATHAWALE: Will the Minister of PANCHAYATT RAT
be pleased to state:

{a) the number of such villages in the country as on date where elected Panchayats

are not in existence, State-wise;

TOriginal notice of the question was received in Hindi.
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(b) whether it is envisaged in the report of the Tenth Finance Commission
that funds regarding development of Panchayati Raj would be disbursed to elected
Panchayats only; and

{c) 1l so, the details of funds allocated/issued to Panchayats, till date during
each of the last three years, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF PANCHAYATT RAT (SHRI
NIHALCHAND): (a) Elected Panchayats exist in areas covered under Part IX of the
Constitution. Areas not covered under Part IX of the Constitution are not mandated
to have Panchayats. Ministry of Panchayati Raj does not maintain any data on the

villages where elected Panchayats are not in existence.

(b)The Tenth Finance Commission in their award for the period 1995-2000
had not tied disbursal of grants to local bodies with the elections in Panchayats.
However, Fourteenth Finance Commission in their recommendations for the award
period 2015-20 have recommended devolution of grants to the tune of ¥ 2,00,292.20
crore to the duly constituted Gram Panchayats only to ensure stable flow of resources
at regular intervals for providing basic services within the functions assigned to them
under relevant legislations, maintenance of reliable data on receipts and expenditure,

and improvement in own revenues.

{c) The detailed State-wise allocation and release of grants for PRIs for the
financial years 2012-13, 2013-14 and 2014-15 under Thirteenth Finance Commission
award 1s given in the Statement-l to V.



Allocation and release of general basic grant of local bodies for PRIs

Statement-I

Jor 2012-13, 2013-14 and 2014-15 (As on 31.3.2013).

& in lakhs)

SL States 2012-13 2013-14 2014-15

No. Allocation Release Allocation Release Allocation Release
1 2 3 4 5 6 7 8

1. Andhra Pradesh 69293.13 79939.48 54859.75 48982.34 119330.84
2. Arunachal Pradesh 3632.58 4190.69 1614 4580.48 3632.58
3. Assam 20915.88 30210.88 24129.44 24129.44 26373.78 26373.78
4. Bihar 65683.40 65683.40 75775.14 75775.14 82823.18 82823.17
5. Chhattisgarh 2214959 22149.59 2555270 25552.7 27929.42 27929.42
6. Goa 1192.44 1383.72 1512.42

7. Gujarat 30934.03 14721.62 35686.80 51899.21 39006.11 39006.11
8.  Haryana 14404.66 14404.66 16617.82 16617.82 18163.48 18163.49
9. Himachal Pradesh 737939 3511.88 8513.17 12380.68 9305.00 9305
10.  Jammu and Kashmir 12177.13 12177.13 14048.05 14048.05 15354.70 15354.7
11, Tharkhand 20104.83 2010483 23193.78 23193.78 25351.09 25351.09
12.  Karnataka 59720.49 59720.49 68896.08 68896.08 75304.27 75304.27
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1 2 3 4 5 6 7 8

13. Kerala 25850.70 12302.44 20822.46 43370.72 32596.32 32596.35
14. Madhya Pradesh 54545.78 5454579 62926.31 62926.31 68779.25 31458.34
15. Maharashtra 72002.87 72902.87 84103.82 84103.82 01926.52 91926.52
16.  Manipur 2901.4% 1289.00 3347.28 3658.62 11196.39
17. Meghalaya 4146.62 4783.72 207331 5228.66 207331
18.  Mizoram 2673.03 1188.00 3083.72 1336.51 3370.54 1336.52
19.  Nagaland 4043.81 4665.11 5099.03 1797
20.  Odisha 34349.56 34349.56 39627.11 39627.11 43312.92 43312.92
21.  Punjab 14918.70 13259.00 17210.84 14918.7 18811.66 36022.5
22.  Rajasthan 52215.45 52215.45 60237.94 60237.94 65840.82 65840.82
23, Sikkim 244456 1163.38 282015 2721.77 3082.46 2920.79
24, Tamil Nadu 40883.63 40883.63 47165.08 47165.08 51552.02 51552.02
25.  Telangana 38392.51 5513936
26.  Tripura 3883.89 1848.36 4480.62 2035.53 4897.37 4480.62
27.  Uttar Pradesh 129767.56 129767.56 149705.33 1497053 163629.79 163629.78
28.  Uttarakhand 7836.32 3918.16 9040.30 12958.46 9881.16 9881.16
29, West Bengal 5494559 50821.81 63387.55 28796.78 69283.39 63387.54

Torar 835904.11 713139.49 964334.24 920944.02 1054029.33 1111126.3%
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Statement-IT

Allocation and release of general basic grant of local bodies special area for
2012-13, 2013-14 and 2014-15 {4s on 31.3.2015).

& in lakhs)
Sl States 2012-13
No. Allocation Release Allocation Release Allocation Release
1 2 3 4 i) & 7 8
1. Andhra Pradesh 590.00 590.00 224.26 448.52
2. Arunachal Pradesh 0.00 .00 0.00
3. Assam 730.00 1095.00 730.00 730 730.00 730
4. Bihar (.00 (.00 0.00
5. Chhattisgarh 2110.00 2110.00 2110.00 2110 2110.00 2110
6. Goa (.00 (.00 0.00
7. Guarat 1440.00 720.00 1440.00 2160 1440.00 1440
8. Haryana 0.00 0.00 0.00
9. Himachal Pradesh 30.00 15.00 30.00 45.00 30.00 30
10, Jammu and Kashmir 0.00 0.00 0.00
11, Jharkhand 3500.00 3500.00 3500.00 1750.00 3500.00 3500
12, Karnataka 0.00 .00 0.00
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1 2 3 4 5 6 7 8

13. Kerala 0.00 (.00 0.00

14. Madhya Pradesh 2650.00 2650.00 2650.00 2847 2650.00 1128

15. Maharashtra 790.00 790.00 790.00 790 790.00 790

16.  Manipur 180.00 90.00 180.00 180.00 630

17. Meghalaya 460.00 460.00 460.00

18.  Mizoram 180.00 90.00 180.00 180.00

19.  Nagaland 400.00 400.00 400.00

20.  Odisha 2160.00 2160.00 2160.00 2160 2160.00 2160

21.  Punjab 0.00 (.00 0.00

22.  Rajasthan 360.00 360.00 360.00 360 360.00 360

23, Sikkim 0.00 (.00 0.00

24, Tamil Nadu (.00 (.00 0.00

25.  Telangana 365.74 365.74

26.  Tripura 240.00 120.00 240.00 120 240.00 360

27.  Uttar Pradesh 0.00 (.00 0.00

28.  Uttarakhand 0.00 (.00 0.00

29, West Bengal 160.00 160.00 160.00 80 160.00 160
Torar 15980.00 13860.00 15980.00 13152.00 15980.00 14212.26
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Statement-IIT

Allocation and release of performance grant including forfeited of local bodies PRIs
Jor 2012-13, 2013-14 & 2014-15 (As on 31.3.2015).

(¥ in lakhs.)

SL States 2012-13 2013-14 2014-15

No. Allocation Release Allocation Release Allocation Release
1 2 3 4 5 6 7 8

1. Andhra Pradesh 47489.50 54587.07 101940.75 3338035 54213.65
2. Arunachal Pradesh 2489.56 2861.64 510.30 3121.49

3. Assam 14334.53 17537.82 16476.91 4655.02 17973.13 7825.00
4. Bihar 45015.60 32465.87 51743.43 77083.62 56442.12 42646.72
5. Chhattisgarh 15180.04 10982.40 17448.78 24489.50 19033.26 8287.00
6. Goa 822.02 944 88 166.14 1030.68

7. Gujarat 2120039 24368.91 4391.03 26581.78 11574.00
8. Haryana 9872.12 9872.12 11347.56 15917.38 12378.00 5672.93
9. Himachal Pradesh 5057.40 5057.40 5813.26 5244.69 6341.15 5812.83
10, Jammu and Kashmir 834550 9592.78 1732.68 10463.88 4556.00
11, Tharkhand 13778.69 13778.69 15837.99 14322.07 17276.20 7522.00
12.  Karnataka 40928.97 20464.48 47046.03 86480.61 51318.15 22344.00
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1 2 3 4 5 6 7 8

13. Kerala 17716.58 12777.96 20364.41 27465.38 22213.65 2014775

14. Madhya Pradesh 37382.52 26961.26 42969.54 57498.87 46871.50 4189277

15. Maharashtra 49963.40 61129.61 57430.71 23167.97 62645.84 84705.71

16.  Manipur 1988.52 2285.71 207928 2493.27 1086.00

17. Meghalaya 2841.85 3266.59 593.39 3563.22

18.  Mizoram 1831.94 2105.73 1766.20 2296.95

19.  Nagaland 2771.40 3185.60 569.65 3474.87

20.  Odisha 23541.20 27059.56 4877.60 20516.77

21.  Punjab 10224.41 1175251 15279.81 12819.72 5581.00

22.  Rajasthan 35785.45 35785.45 41133.78 57739.25 44869.03 20563.81

23, Sikkim 1675.36 1925.76 344.16 2100.63 915.00

24, Tamil Nadu 28019.28 32206.91 5803.27 35131.54 15296.00

25.  Telangana 26163.62 33563.73

26.  Tripura 2661.79 1268.50 3059.61 2642.03 3337.45 1529.58

27.  Uttar Pradesh 88935.17 19876.20 102227.02 232396.88 111509.99 48551.00

28.  Uttarakhand 5370.56 6173.22 1115.55 6733.7%

29, West Bengal 37656.53 18828.26 43284.50 36283.93 47215.06 43284.50
Torar 572880.28 286786.02 658500.37 807457.01 718297.09 487570.98
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Allocation and release of performance grant of local bodies special area for

Statement-11"

2012-13, 2013-14 and 2014-15 (4s on 31.3.2015).

(X in lakhs)
Sl States 2012-13
No. Allocation Release Allocation Release Allocation Release
1 2 3 4 5 6 7 8
1. Andhra Pradesh 590.00 590.00 175598 22426 44724
2. Arunachal Pradesh 0.00 .00 0.00
3. Assam 730.00 730.00 730.00 898.64 730.00 347.00
4. Bihar (.00 (.00 0.00
5. Chhattisgarh 2110.00 1055.00 2110.00 524813 2110.00 1002.00
6. Goa 0.00 (.00 0.00
7. Guarat 1440.00 1440.00 663.25 1440.00 684.00
8. Haryana 0.00 0.00 0.00
9. Himachal Pradesh 30.00 30.00 30.00 53.64 30.00 30.00
10, Jammu and Kashmir 0.00 0.00 0.00
11, Jharkhand 3500.00 3500.00 3500.00 5034.11 3500.00 1663.00
12, Kamnataka 0.00 0.00 0.00

0] SADMSU UBIILLY

[s10z “sndny o1]

11T SUHOLSaney patinisusy



1 2 3 4 5 6 7 8

13. Kerala 0.00 (.00 0.00
14. Madhya Pradesh 2650.00 1325.00 2650.00 527371 2650.00 1259.00
15. Maharashtra 790.00 790.00 790.00 1170.22 790.00 1360.00
16.  Manipur 180.00 180.00 305.04 180.00 86.00
17. Meghalaya 460.00 460.00 211.53 460.00
18.  Mizoram 180.00 180.00 126.17 180.00 90.00
19.  Nagaland 400.00 400.00 182.89 400.00
20.  Odisha 2160.00 2160.00 993.78 2160.00
21.  Punjab 0.00 (.00 0.00
22.  Rajasthan 360.00 360.00 360.00 541.01 360.00 531.00
23, Sikkim 0.00 (.00 0.00
24, Tamil Nadu (.00 (.00 0.00
25.  Telangana 365.74 446.76
26.  Tripura 240.00 120.00 240.00 347.73 240.00 240.00
27.  Uttar Pradesh 0.00 (.00 0.00
28.  Uttarakhand 0.00 (.00 0.00
29, West Bengal 160.00 160.00 72.71 160.00

Torar 15980.00 7910.00 15980.00 22878.54 15980.00 8186.00
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